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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

'Execution Application No. 04/2024
In
Original Application No. 512/2018

IN THE MATTER OF:

Shailesh Singh e Petitioner / Applicant
Versus

State of Uttar Pradesh &Ors ~ —eu Respondents

Compliance Affidavit of the Respondent no. 28, Pollution Control Board,
Assam, pursuant to the order dated 12.03.2024 passed by this Hon’ble
Tribunal

I, Smti. Mousumi Bardalai, aged about 54 years, working as Senior
Environmental Engineer and Nodal Officer (Legal),b having its office at
Bamunimaidam, Guwahati-781021, Assam do hereby as deponent solemnly

affirm and state as under:

the Pollution Control Board, Assam and I am fully conversant with the

KAMRUP (M) Ghy
Regd. No. KAM-22
Expiry Date
2215128

cts and circumstances of the present case and I am duly authorized to

affirm and swear this affidavit on behalf of the Pollution Control Board,

Assam.

2. That the answering respondent begs to submit that the answering
respondent has been coordinating with Urban Local Bodies and
Corresponding District Administration, to ensure channelization of
electronic waste to authorized Dismantler or recycler. Copies of such

correspondences are annexed as Annexure-A.

ﬁlfw\\ ' |
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\aanu %a‘sg“’ SSAM
NOTARY, f@f tro), GV w’;“a“
g
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3. That the answering respondent begs to state that, necessary E-waste
collection and awareness drives have been carried out along with various
stakeholders including NGOs working in the field for channelization of
E-waste to Authorized/Registered Dismantlers & Recyclers. Report
pertaining to activities for safe disposal of E-Waste is annexed as

Annexure B

4. That the answering respondent submitted the Action Taken Report with
respect to Hon’ble Tribunal order in the incident matter to CPCB vide
letter no. WB/T-218/19-20/part-1/55/304 dated 06/05/2024. Copy of the

letter dated 10-08-2021 is annexed as Annexure-C

5. That as regards the averments made in the prayer of the application, the
answering respondent is duty bound to abide by any directives passed by

the Hon’ble Tribunal in the present facts and circumstances of the case.

6. That the answering craves the leave of this Hon’ble Tribunal to file

//J—': additional affidavit, if required.
‘:‘:}' ,-——“—- \

«* / Banti Baishya \ %* . i‘ Y
;, KAMRUP (M) Ghy L#”“ fgﬁ'
( }\ Regu No. KAM-22 § " o lag
Expiry Date
20528 /N DEPONENT
\ \\ (o2N

w VERIFICATION

I, the deponent herein above, do hereby verify the contents of this affidavit to

be true and correct to the best of my knowledge and belief, and no part of this
affidavit is false and nothing material has been concealed therefrom.

W
Verified at Guwahati on this [ Cﬂt day of May, 2024

DEPONENT
’Y\_\,_\}.AH Vo
| \Q’ l'?-l“ NOTARY PUBLIC : OATH PO‘W‘%SIONEP
: : : Solemnly affirmed befor=
Banti Baishya Certify that | read oo " {
NOTARY, GOVT. OF ASSAM the contents to the aec.al 2

hati the declarant seemed pefectly Ic
Kam';zgd( Mﬁ;r?bﬁgg understand them.
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Annexure - A

e REGIONAL OFFICE: TEZPUR
e POLLUTION CONTROL BOARD, ASSAM
"@%W" NABAPUR, BYELANE-2, MAZGAON TEZPUR: SONITPUR. 5
““““ BED ~ PIN- 784001, Ph: 03712-236823 N

Email: ro_tezpur@pcbassam.org

NO. PC/ROT/T-1969/11-12/ 405.

To
The Executive Officer

I po st s ed

Sub:  Steps to be undertaken to ensure channelization of Electronic Waste mixed with Municipal
Solid Waste to authorized Dismantler or Recycler—Reg.

Ref: 1. The E-Waste Management Rules, 2016
2. PCBA’s Head Office Letter vide No. WB/T-277/20-21/61, Dated 10" August, 2021.

Sir, ;

With reference to the subject cited above, your attention is hereby drawn in regards of the '
provisions of the E-Waste (Management) Rules, 2016 notified by the Ministry of Environment, Forest
and Climate Change, Govt. of India vide G.S.R 338(E) Dated 23.03.2016 wherein the Urban Local
Bodies have been-entrusted with certain duties in order to ensure that e-waste does not get mixed
with the Municipal Solid Waste.and subsequently stopping |t from entering into Mum(:lpal Landfills
or Dumping grounds

In view of the above, you are requested to immediately take the following actions:
i) To ensure that e-waste if found to be mixed with Municipal Solid Waste. is properly
segregated, collected and is channelized to authorised Dismantler or Recycler.
ii) To ensure that e-waste pertaining to orphan products is collected and channelized to
authorised Dismantler or Recycler.
An actlon taken report in‘this regard may be submitted to the office lmmedlately by you.

Yours Faithfully
(M.NATH), SEE
: Regional Officer: RLO, Tezpur
Memo NO. PC/ROT/T-1969/11-12/ 405/ 637 Dated Tezpur, the 19" August., 2021.

l\/tfopy to: The Member Secretary, Pollution Control Board, Assam, Guwahati—21
for favour of kind information.

. 1
poliution. Conirol Board, Assam.

( M.NATH), SEE
Regional Officer: RLO, Tezpur

E/['IgLaIE ..................... ,,:%
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List of Municipal Board

SINo Name of Municiapl Board District
Dhakuakhana Municipal Board

1 ’ Lakhi
Dhakuakhana ST

5 NarayanpurhﬂunidpglBoard, wakfiipiir
Narayanpur

. |Bihpuria Municipal Board, .

3 Lakh
Dhakuakhana R
North Lakhi Municipal Board, .

4 orl akhimpur Municipal Boar ekl
Lakhimpur
Bi th Chariali Municipal Board,

5 .!swana ar!a! unicipal Boar Biswanath
Biswanath Chariali
Gohpur Municipal Board

6 ohpur Municipal Board, Biswanath
Gohpur o
Rangapara Municipal Board

7| anB2p P — Sonitpur
Rangapara

8|Dhekiajuli Municipal Board, Dhekiajuli Sonnpur

|Tezpur Municipal Board, e 5

9| P P b Sonitpur
Tezpur _ ‘ ,

10 Kharupet‘ia Municipal Board, - DaFt
Kharupetia

11{Mangaldai Municipal Board, Mangaldai |Darrang "
Tangla Municipal Board, 1

12 angla Municipal Boar it

.[Tangla _
Udalguri Municipal Board :

13 & P K Udalguri

Udalguri
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ey Regional Office: Guwahati-II
S~ Pollution Control Board, Assam ({LP/
B\ 4 (Department of Environment & Forest: Govt. of Assam)
m@[ﬁ]@ Assam Govt. Press Road, Bamunimaidam,Guwahati-2 1
No. APCB/ROG-II/T-39/19-20/48 Dated Guwahati, the 20" Aug, 2021
To
Deputy Commissioner {\Q ()A\
Nalbari e {
Distt:Nalbari(Assam) Q}o

Sub:Compliance of Hon’ble NGT matter in O.A No.512/2018 pertaining to E-
Waste generation,collection and disposal.

Ref.This office letter No.APCB/ROG-II/T-39/19-20/32 dtd.25.01.2021

Sir,

With reference to the subject cited above | have the honour to inform you that the
Central Government has notified E-Waste (Management)Rules, 2016 vide notification No.
G.S.R 338(E) dtd.23/03.2016 under Environment(Protection)Act, 1986 in supersession of the
E-Waste (Management & Handling)Rules,2011.These rules are applied to every
manufacturer, producer, consumer, bulk consumer, dealers, e-retailers, refurbisher,
dismantler and recycler involved in manufacturer, sale, transfer, purchase, collection, storage
and processing of e-waste or electrical and electronic equipment including their components,
consumables, parts and spares.

Further, the Hon’ble NGT has passed an order for implementation of the said rules in
the matter of O.A No0.512/2018. So, in order to ensure compliance with the order of Hon’ble
National Green Tribunal pertaining to e-waste, you are requested to kindly initiate necessary
action to carry out drives in consultation with this office to identify and check illegal dismantling
and disposal of e-waste in your district.

This is for favour your kind information and necessary action.

Yours faithfully,

1

Pollution Conlral Board, Assam
Raceipt Mo, £ e . /
Date...e2.L..[5.. L. G0l ~(ADas)
Signature...... ....5....... Foyeig Addl.Chief Env. Engineer
Memo No.APCB/ROG-II/T -39/19-20/48-% Dated Guwahati, the 20"Aug, 2021
Copy to: ¥
Theé Member Secretary,Pollution Control Board,Assam for favour of Kind infdrmation.

Addl.Chief Env. Engineer



L
| 4

neba

649

Regional Office: Guwahati-II

Pollution Control Board, Assam

(Department of Environment & Forest: Govt. of Assam)
Assam Govt. Press Road,Bamunimaidam,Guwahati-2 1

g

No. APCB/ROG-II/T-39/19-20/46

Dated Guwahati, the 20" Aug, 2021

B

WV 4

(}‘

Sub:Compliance of Hon’ble NGT matter in O.A No0.512/2018 pertaining to E-

(ii)Head Office,PCBA letter No.WB/T-218/19-20/227 dtd.15.07.2021

To

Deputy Commissioner

Kamrup,Amingaon,Guwahati-31

Distt: Kamrup(Assam)

Waste generation,collection and disposal.

Ref.(i)This office letter No.APCB/ROG-II/T-39/19-20/32 dtd.25.01.2021
Sir,

With reference to the subject cited above | have the honour to inform you that the
Central Government has notified E-Waste (Management)Rules, 2016 vide notification No.
G.S.R 338(E) dtd.23/03.2016 under Environment(Protection)Act,1986 in supersession of the

E-Waste
manufacturer,

(Management

producer, consumer,

& Handling)Rules,2011.These
bulk consumer,

rules are applied
dealers, e-retailers,

to every
refurbisher,

dismantler and recycler involved in manufacturer, sale, transfer, purchase, collection, storage
and processing of e-waste or electrical and electronic equipment including their components,

consumables, parts and spares.

Further, the Hon’ble NGT has passed an order for implementation of the said rules in
the matter of O.A No.512/2018. So, in order to ensure compliance with the order of Hon’ble
National Green Tribunal pertaining to e-waste, you are requested to kindly provide the status
on constitution of District Level Monitoring Committee for your district and also initiate
necessary action to carry out drives in consultation with this office to identify and check illegal

dismantling and disposal of e-waste in your district.

This is for favour your kind information and necessary action.

1
Pollution Control Board, Assam

Raceipt No.... 20.

Memo No.APCB/ROG-II/T-39/19-20/46-A N

Copy to: Y
The Member Secretary,Pollution Control Board,Assam for favour of Kind in

Yours faithfully,

/

(A.Das)
Addl.Chief Env. Engineer

Dated Guwahati, the 20" Auq. 2021

farmation.
AN

13 )Y
Addl.Chief Env. Endgineer
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Regional Office: Guwahati-11

=, 7 Pollution Control Board, Assam

N b wseglll y

h\ |/ 4 (Department of Environment & Forest: Govt. of Assam)
m@[ﬁﬂ@ Assam Govt. Press Road,Bamunimaidam,Guwahati-2 1

(W

No. APCB/ROG-II/T-39/19-20/47

Dated Guwahati, the 20" Aug, 2021

To
Deputy Commissioner
Baksa,Mushalpur ?\Q !
Distt:Baksa(Assam) 9& %\r)’ %
Ak
o
Sub:Compliance of Hon’ble NGT matter in O.A No0.512/2018 pertaining to E-
Waste generation,collection and disposal.
Ref.(i)This office letter No.APCB/ROG-II/T-39/19-20/32 dtd.25.01.2021
(ii)Head Office,PCBA letter No.WB/T-218/19-20/227 dtd.15.07.2021
Sir,

With reference to the subject cited above | have the honour to inform you that the
Central Government has notified E-Waste (Management)Rules, 2016 vide notification No.
G.S.R 338(E) dtd.23/03.2016 under Environment(Protection)Act,1986 in supersession of the
E-Waste (Management & Handling)Rules,2011.These rules are applied to every
manufacturer, producer, consumer, bulk consumer, dealers, e-retailers, refurbisher,
dismantler and recycler involved in manufacturer, sale, transfer, purchase, collection, storage
and processing of e-waste or electrical and electronic equipment including their components,
consumables, parts and spares.

Further, the Hon’ble NGT has passed an order for implementation of the said rules in
the matter of O.A No.512/2018. So, in order to ensure compliance with the order of Hon’ble
National Green Tribunal pertaining to e-waste, you are requested to kindly provide the status
on constitution of District Level Monitoring Committee for your district and also initiate
necessary action to carry out drives in consultation with this office to identify and check illegal
dismantling and disposal of e-waste in your district.

This is for favour your kind information and necessary action.

; 3 Yours faithfully,
n Control Board, Assam

Pollutio
Raceint NO... 270 Db e :
Date.... B rg...f...‘&,.o,ﬁ.p
.  — P (ADas)
Signature.......o.er raaomiapas)

Memo No.APCB/ROG-II/T-39/19-20/47-A /¢ Dated Guwahati, the 20" Aug, 2021

Copy to: P
\y‘e/Member Secretary,Pollution Control Board,Assam for favour of kind information.

AddIl.Chief Env. Engineer
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: Pollution Control Board:: As
Regional Laboratory cum Office, Bon
Ratnawali Heights (1% Floor), B.T. Road, Ward No. 01, near 1
P.0O. & Dist: Bongaigaon (Assam), Pin- 783380, Ph: (0 64-223661),
E-mail: robongaigaon.pcba@gmail.com

NO. RLO/BON/T-2882/20-21/31 to 37 oL/
To,

List Over Leaf \@

v
¥ )
Sub.:- Monitoring on status of compliance with Hon’ble NGT matfer in O.A. No. 512/2018,
pertaining to the compliance of E-Waste (Management) Rule 2016.
Ref: - WB/T-218/19-20/227, dtd. Guwahati, the 15 July, 2021.
Sir

This has reference to the direction of Hon’ble NGT matter in O.A. No. 512/2018 pertaining to
the E-Waste generation, collection & disposal in the region. In this regard, as per direction of Hon’ble
NGT in O.A. No. 512/2018, a District Level Monitoring Committee is to be constituted for which,
Nodal Officer, District Collector to be designated. As per recommendation of Hon’ble NGT the
District Level Monitoring Committee has to meet the following challenges -

a). Inventorization of E-Waste generation.

b). Identification of Producers who have not obtained EPR Authorization.

¢). Verification of quantity of E-waste collected by producers.

d). Verification of system provided by producers for collection & channelization of E-Wastes.
e). Verification of facilities of dismantlers & recyclers for the infrastructures facilities & record.
f). Checking of Informal trading, dismantling & recycling of E-Wastes.

In order to ensure the compliance of aforementioned Hon’ble NGT matter, necessary action /
direction may kindly be initiated / issued for constitution of “the District Level Monitoring
Committee” in the District.

With kind regards.
Ce !:‘1:."-; Doard, Agsam Yours’ faithfully
Po 1on Ll e -
Reaceipt MNO.... LSS e,
(?;;:.a‘..‘.l.afi,.g..l..a'mg[‘_‘.., 37#

...................

Regional Executive Engineer
Pollution Control Board, Assam
RLO, Bongaigaon
Memo NO. RLO/BON/T-2882/20-21/31 to 37 -A, Dated: Bongaigaon, the .@éz.agig;{u /
Copy to:- 7 - 27%
\I/Member Secretary (i/c), Pollution Control Board Assam, Bamunimaidam, Guwahati-21 for
fa

vour of your kind information.
\\& s 7 1 X
Regional Executive Engineer

Pollution Control Board, Assam
2 RLO, Bongaigaon
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. To,

The Deputy Commissioner, Govt. of Assam
Office of the Deputy Commissioner
Bongaigaon District, Pin- 783380

. The Deputy Commissioner, Govt. of Assam
Office of the Deputy Commissioner
Barpeta District, Pin - 781301

. The Deputy Commissioner, Govt. of Assam
Office of the Deputy Commissioner
Kajalgaon, Pin- 783385

Dist:- Chirang, Assam

. The Deputy Commissioner, Govt. of Assam
Office of the Deputy Commissioner

Dhubri District.

P.0O.:- Dhubri. PIN - 783301,

. The Deputy Commissioner, Govt. of Assam
Office of the Deputy Commissioner
Goalpara District,

P. O.: Baladmari - 783121.

. The Deputy Commissioner, Govt. of Assam
Office of the Deputy Commissioner
Kokrajhar District,

P.O.: Kokrajhar — 783370

. The Deputy Commissioner, Govt. of Assam
Office of the Deputy Commissioner

South Salmara Mankachar District,

Pin - 783127.
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o

e Regional Office: Kamrup
BS Pollution Control Board, Assam
L\ /.4 (Deptt. of Environment & Forest: Govt. of Assam)
neha Amingaon, Guwahati-31
No.PCBA/ROG-II/T-39/19-20/80 Dated Amingaon, the 18 Dec. 2023.
To,

1. The Chairman/Executive Officer, Rangia Municipal Board
Dist: Kamrup (R), Pin-781354.

2. The Chairman/Executive Officer, North Guwahati Municipal Board
Dist: Kamrup (R), Pin-781031.

3. The Chairman/Executive Officer, Palashbari Municipal Board
Dist: Kamrup (R), Pin-781128.

4. The Chairman/Executive Officer, Nalbari Municipal Board
Dist: Nalbari, Pin-781335.

5. The Chairman/Executive Officer, Tihu Town Committee
Dist: Nalbari, Pin-781371.

6. The Chairman/Executive Officer, Goreswar Town Committee
Dist: Baksa, Pin-781366.

Sub: Urgent Action required to achieve 100% E- Waste Recycling in India. \%’
Through Authorized/ Register Agenda-mg.

Ref: 1.Govt. letter No: ECF No.401465/03 dt. 3" November 2023.
2. Head Office, PCBA letter no. WB/T-218/19-20/377 dt. 7" December 2023.

Sir,

With reference to the above, it is to inform you that the Secretary, Environmental Forest
Department, Govt. of Assam has requested to take urgent action to achieve 100% E-waste

Recycling in India through Authorized/Register Agencies.

In this regard you are here by requested to set up domestic E-waste deposition centers
under ULB within your jurisdiction and channelized the E-waste to Authorized/Registered Agencies

in accordance with EWM Rules, 2022.
Copy of the letters received from the competent authority are also enclosed herewith.

“ ™ firvon b BR oy & e
slution Control Board, Assam

EI |CIOSE. AS stated VAL
“’, ‘.‘ ‘J.\u"(.a..”.gﬂ.....ff?-.,..-.- TRENEPINBENET |0u|5|a|th U"y
8 I3 I

el

(M.M. Bora)
Sr. Environmental Engineer
Memo N(.‘J.PCBA/ROG-II/T-39/19-20/80/-!1\%’5> Dated Amingaon the 16" Dec. 2023.
Copy to:- i
he Member Secretary, Pollution Control Board, Assam, Bamunimaidam, Guwahati-21, for
favour of kind information.

(M.M. Bora)
Sr. Environmental Engineer

bl a
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Pollution Control Board:: Assam
Regional Laboratory cum Office, Silchar

e ——]

. W (Department of Environment & Forests:Government of Assam)
| 15t Floor of Silchar Development Authority Building; P.W.D. Road,
neha P.O: Silchar; Dist.:Cachar Phone No. — (03842262205)

E- mail: ro_silchar@pcbassam.org

No. RLO/SLC/OTWA/EW-1/ 17—18/T-2707/203-22y Dated Silchar, the 14" Dec, 2023.

G-
- %e
List Enclosed
Sub: Effective Implementation of the E-Waste (Management) Rules, 2022
Sir,

In inviting a reference to the subject cited above, it is to bring to your kind notice the
provisions of the E-Waste (Management) Rules,2022 notified by the Ministry of Environment,
Forest and Climate Change, Govt. of India vide G.S.R 801(E) dtd. 02.11.2022. In this regard,
you are requested to take necessary action as bulk consumers of electronic and electrical
equipment listed in Schedule I, to ensure that the e-waste generated by you are handed over
only to Authorized/Registered Agencies.

Please submit an action taken report to the undersigned within fifteen (15) days from
the date of issue of this letter.

Yours faithfully,

} g
(K. Basumatary)
Regional Executive Engineer
PCBA, R.L.O.: Silchar.
Memo.No.RLO/SLC/OTWA/EW-1/17-1 8/T—2707/203—220;2/Dated Silchar, the 14" Dec 23

Copy to: ~49¢
. The Member Secretary, Pollution Control Board, Assam, Guwahati-21 for

favour of kind information.
2. The Deputy Commissioner, Silchar, Dist: Cachar for favour of kind

information.
3. The Chairman/Executive Officer, Silchar Municipal Board for kind
information.
> (99 ,7
"
9. Q @0\\ asul gr
M @ velintion Controt B sard, Assam Regional Executlve Engmeer
DIRUZG ¥  PCBA, R.L.O.: Silchar.
24 gt B {77 % Q...
PR AN %!Qﬁ:? ......

.......
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sl. No. [Letter No. Name and Address of bulk consumers

1 203 State Bank of India, Region-lll, Regional Business Office,Silchar Amber Building, 2nd Floor, Ukilpatty, Silchar, Cachar, Assam-
788001

2 204  |The Registrar,Assam University, (Silchar Campus), Silchar-788011

3 205 The Director,NIT Silchar, Cachar,Assam, 788010

4 206  [The Principal Cum Chief Superintendent, Silchar Medical College, Silchar, Assam-788014

5 207 The Asst. Manager M/S Oil & Natural Gas Corporation Limited, AAFB Exploratory Asset,Srikona, Silchar-788026, Dist.-Cachar

6 208 [The Chief Manager, M/S. Indane Bottling Plant, Borkhola,LPG Bottling Plant, Borkhola,Indian Qil- AOD, Indian Qil Corporation
Ltd., P.O. Jarailtola Bazar ,Dist. Cachar, Assam-788127

7 209 [The Senior Depot Manager, M/S Indian Oil Corporation Ltd., Ramnagar Depot,FCI Road, Silchar-788003,Dist: Cachar,Assam

8 210 The Unit Head M/s Calcom Cement India Ltd., 16 Kilo, Vill: Jamunagar,P.0: Umrongso, Dist.: Dima Hasaso, Assam-788931

9 211  |The Managing Director, M/S Barak Valley Cement Ltd., Debendra Nagar, Jhoombasti,P.O Badarpurghat,Dist: Karimganj

10 212 |The Deputy General Manager © & I/C Head of Plant, North Eastern Electric Power Corporation Ltd., Kopili Hydro Power Station,
,P.0: Umrongso,Dist: Dima Hasao,Assam- 788931

11 213 |The Principal, Guru Charan College, Ambicapatty, Silchar-788004

12 214 The Principal,Cachar College, Trunk Road,Silchar,Assam-788001

13 215 The Managing Director, JJIMS, Meherpur, Birbal Bazar, Silchar, Ambicapur Pt VI, Assam 788118

14 216  |The Principal, Ramanuj Gupta Degree College, Silchar-788004, Dist: Cachar, Assam

15 217 LIC of India, Divisional Office,Jeevan Prakash, MEHERPUR, P.B. NO. 54, SILCHAR, Silchar, Cachar, Assam 788015

16 218  |The Sr. Vice President (Works), Barak Valley Cements Ltd., Vill- Debendranagar,P.O- Badarpurghat, Dist.- Karimganj (Assam)

17 219 The Principal, Govt. Dental College Silchar, P.O: Ghungoor, Hailakandi Road,Silchar-788014, Dist.:Cachar.

18 220 M/S Indian Oil Corporation Ltd. Pol Storage Depot, Mainarbond , Silchar,Dist: Cachar,Assam-788030.
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— Pollution Control Board:: Assam

: Regional Laboratory cum Office, Silchar

(Department of Environment & Forests:Government of Assam)

| 2 15t Floor of Silchar Development Authority Building; P.W.D. Road,
nehal P.O: Silchar: Dist.:Cachar Phone No. — (03842262205)

E- mail: ro_silchar@pcbassam.org

No. RLO/SLC/OTWA/EW-1/17-18/T-2707/202 /Lf.:rg Dated Silchar, the 14™ Dec, 2023.

To,

The Chairman /Executive Officer

Silchar Municipal Board.

Sub: Effective Implementation of the E-Waste (Management) Rules, 2022.
Sir,

In inviting a reference to the subject cited above, it is to bring to your kind notice the
provisions of the E-Waste (Management) Rules,2022 notified by the Ministry of Environment,
Forest and Climate Change, Govt. of India vide G.S.R 801(E) dtd. 02.11.2022 wherein the
Urban Local Bodies have been entrusted with the following duties-

i To ensure that e-waste if found mixed with Municipal Solid Waste is properly
segregated, collected and is channelized to registered recycler or refurbisher.
i, To ensure that e-waste pertaining to orphan products is collected and
channelized to registered recycler or refurbisher.
iii.  Setting up e-waste collection centre within the SMB area.

In this regard, you are requested to take necessary action to ensure that e-waste does not mix
with Municipal Solid Waste and subsequently stopping it from entering into municipal landfills
or dumping grounds.

Please treat the matter with utmost priority.
Yours faithfully,

/-

(K. Basumatary)
Regional Executive Engineer
PCBA, R.L.O.: Silchar.
Memo. No. RLO/SLC/OTWA/EW-1/17-18/T-2707/202 -?/ Dated Silchar, the 14" Dec, 2023.
Copy to: . 776
~The Member Secretary, Pollution Control Board, Assam, Guwahati-21 for

favour of kind information.
2. The Deputy Commissioner, Silchar, Dist: Cachar for favour of kind

information.
AYY
(K. hy )
21 Board, Assali Regional Executive Engineer
by PCBA, R.L.O.: Silchar.
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Annexure -B

——— Pollution Control Board:: Assam
e/ 4 ; . ok _

| Regional Office- Dibrugarh, P.O &Dist- Dibrugarh. Phone No-0373-2325527
nenal

E-mail- ro_dibrugarh@pcbassam.org

Website: www.pcbassam.org

NO: RO/DBR/T-3/Part-1/07-08/221 Date- 06/05/2024
/766

To,

The Member Secretary,
Pollution Control Board, Assam
Bamunimaidam, Guwahati-21.

Sub:  Action taken for effective implementation of E-waste Rules-reg.
Ref:  Head Office letter no. WB/T-218/19-20/PART-1/42, Dated- 02/05/2024.

Sir,

With reference to the above, I have the honour to inform that a drive was conducted by the
Regional Office, Dibrugarh in association with Dibrugarh Municipal Board, on 2~ March, 2024 at the
Dibrugarh town and observed that no such informal trading and dismantling of E-waste were carried out
by the waste pickers in their facility. It was also discussed with the waste pickers not to carry out any such
activities of E-waste dismantling or trading, as part of awareness among them. Few photographs are

attached herewith for kind reference.

This is for favour of kind information and needful action.

Yours faithfully,

=

olq24

(H.PEGU)
REGIONAL EXECUTIVE ENGINEER
Regional Office: Dibrugarh
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Executive Summary

The Electronic Waste Detox Drive is an awareness and collection initiative by Earthful
Foundation for proper handling of electronic waste which is generated at household,
industrial and institutional level. In an effort to address the often overlooked menace of E
waste, this project has been organized across the city of Guwahati from 4™ to 12" January
2023. With the support of Pollution Control Board of Assam, imminent newspaper, radio and
television channel, as well as from the citizens of the city, Earthful Foundation was able to
successfully complete this project. The 3000 Kgs of Electronic wastes collected was handed
over to recycling partner Hulladek for its proper recycling and disposal. Institutions &
Residents from all over the city has joined hands to make this drive a success.

2|Page
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/\
Introduction N _/M

E waste Detox Drive is an awareness-cum-collection initiative undertaken across Guwahati
by Earthful Foundation. This project was initiated under the Project Good Waste, a
programme that aims at working on waste management for a better tomorrow. E waste Detox
Drive is planned and executed to address the mounting problem of electronic waste in the
city. The prime targets of the Drive are the schools, colleges, apartments and housing
societies of Guwahati. The wastes collected from these places are handed over to our
recycling partner and the revenue generated is to be utilized for social welfare.

Rationale:

E waste or electronic waste is one of the fastest growing waste categories. Today, with
technological advancement and increasingly raising consumption pattern, the problem has
become more pronounced. Its disposal is a matter of extreme concern, as most of the
components of E waste are hazardous in nature, and has the potential to harm the
environment as well as human health. In the absence of proper safety guidelines and
regulations in informal recycling units for E waste, the workers involved are not only
exploited, but also exposed to unsafe working environment. The overlooking of E waste as a
threat and not understanding it as a unique problem to be tackled, have their roots in lack of
awareness, and often times, in the lack of accessible institutional support mechanism. Hence,
this project was our humble attempt at mediating as a link between the people and our
recycling partner, so that we can direct maximum amount of E waste away from landfills.

Outline of the Project:

During the E-waste detox drive which roughly spread from 4™ to 30" January 2023, three
main tasks were undertaken: Creating a buzz about the project through various media
platforms, reaching as many people and institutions as possible, generating awareness about
the issue especially amongst the school, colleges & Institutions and finally collecting the E
waste from the targeted places. A total of 3 tonnes of E-wastes was collected in the drive.

Scope of the Project:

E waste Detox Drive has seen wholehearted support from the citizens and students across the
city. Such enthusiastic participation means that with proper mechanism at place, there is a
potential for this small step to become a long term healthy habit.

3|Page
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Planning and Execution

The E-waste Detox Drive

2023

Educational Institutions

Awareness in

Awareness in Residential

Societies

Awareness Programs in
Schools & Colleges

Collection of E-waste

Reaching out to residents
by contacting Presidents of
the societies

Door to Door Collection of
E-waste from schools &
Residential Societies

Awareness via social
media, radio, TV, print
media, etc.

Awareness via social
media, radio, TV, print
media, etc.

Certificate of appreciation
to encourage participation
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1. Awareness Campaign about Electronic Wastes:

The most optimal way of handling E waste is to hand it over to a recycling company, who is
authorized by the Pollution Control Board to undertake the dismantling, recycling, recovery
and disposal of the E waste. For this, we have joined hands with Hulladek, recycling unit as
our recycling partner. Intimation about the drive is given to the Pollution Control Board of
Assam, thus gaining support of this apex body for the same. WWF-AAPSO joined us in our
campaign as our Outreach Partner.

<7 Hulladeck

Hungry for Waste
NEhA

1.1 Mas Media Awareness

The media campaign for the drive had started from the 1% January, 2023, with our media
partners Radio Gupshup, News Live and Assam tribune running the advertisements regularly.
Easy contacts for any willing individual or institution to reach us, had been provided via the
advertisements. Creatives in the form of posters and videos were shared over social media, to
generate awareness and spread the word among people. A collection of the creative circulated
among masses is attached in Appendix 1.

Radio

GUF’-ISHUF'

Pushing Northeast 24 X7

The Avsom Tribune G
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Pushing Northeast 24X7

/;1'" & | \\
BREAKING NEWS “

5 : S h

. ebledo b A < 3 %m 2) Discarded Hectronic items like TV, Phones, Call for E-Wasle plek|
e Ewastes contol Joxl slements ol e CHITEW &A&m ‘mﬁcompuiu, AC, Radio sets, elc. are E-wastes 9101290 34
jod | R harmful fo our Health & Envionment | 8104784289 S

Electronic Waste Collection Drive Call for E-Wo!'nehp‘
Hand over E-wasie only lo PCS authorized recycler. | Coll for E-Washé

(== Ak In Guwahatl from 4"-12" Janvary 2023 81047842

Contact us for home-pick up 2101 290

AEVeh News Live
LIVE} 9 jan 2023 - ©

NEWS,
(TR 970 SIWTBO89 TR SN e LIVE

Link to view:
Wit often wRefire  wdem wverr e

https://fb.watch/hYENEAVd3j/?mibextid=2Rb1f

SRIRIGIS AR I A [T ST | FEZR .
®® 64 4.5K views
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1.2 Awareness in Residential Societies by posters and interactions

Earthful Team also visited 252 apartments of Guwahati to create awareness about E-waste
by pasting posters and taking to the residents so that they can step forward to donate their E-
waste for this noble cause. A list of all the 252 apartments is attached in Appendix 2.

8|Page
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1.3 Awareness via Pasting of Posters in Public Places

: Guwahati, Assam, India : -7 Guwahati, Assam, India
Q 5Q9H+GR4, Ambikagiri Nagar Path, Ambikagirinagar, 5Q4J+VXJ, Zoo Rd, Sree Nagar, Guwahati, Assam 781006,
3 Guwahati, Assam 781024, India ’ India
Lat 26.168808° 0 “ . | Lat 26157292°
A, = Long 91.779569° : Long 91.782508°
Soogle ¥ 10/01/23 03:59 PM GMT +05:30 10/01/23 03:52 PM GMT +05:30

3 ! = L
Guwahati, Assam, India 3 Guwahati, Assam, India
5Q9M+PGF, Ambikagirinagar, Guwahati, Assam 781024, India j "~ B 1, Debadaru Path, Ambikagirinagar, Guwahati, Assam 781024,
Lat 26.169462° : India
Long 91.784009° } Lat 26.168727°
10/01/23 04:13 PM GMT +05:30 s Long 91.78013°
10/01/23 04:10 PM GMT +05:30

o |

Guwahati, Assam, India

4RG7+3HX, Jaya Nagar, Khanapara, Guwahati, Assam 781022,
India

Lat 26.1256192°

Long 91.814082°

10/01/23 02:46 PM GMT +05:30
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1.4 Poster Making
Government School

S LA

\\—/fou ndation

Activity on Electronic Waste conducted in 25

Dr. Moheswar
Neog Academy

Geetanagar HS

S A

Bhaskar Nagar Prathamik
Vidyalaya

Guwabhati Refinery
High School

Gyanoday Prathamik
Vidyalaya

Hatigarh LPS

Janata Hindi LPS
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Salbari LPS

Bapuji Nagar LPS

|7 I EARHEK
IS YDAY?

Choonsali LPS

Kenduguri LPS

Madhabpur LPS

Noonmati LPS
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2. Household Collection of Electronic Wastes

Household & Official E-wastes were collected from 44 different locations in Guwahati. The
collection took place in these locations over a period of 4-5 days between 10" to 30™ January
2023. As a token of appreciation a calendar was provided to all the donors.

Glimpses of collection in all the locations are attached below-

=>Location 1 —> Location 2 —> Location 3

Guwahati, Assam, India
5Q6P+9C8, Japorigog Path, Japorigog,
Guwahati, Assam 781006, India

s ~ Long 91.785905°
300gle 10/01/23 01:54 PM GMT +05:30

—> Location 5 — Location 6

Guwahati, Assam, India
" 5Q5F+4FW, GMC Hostel Rd, Ananda Nagar, Christian
«  Basti, Guwahati, Assam 781006, India

Lat 26:167767°

Long 91.773889°

10/01/23 04:14 PM GMT +05:30

2|Page
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— Location 9

B cps Map ca

Guwahati, Assam, India
5Q4M+6CJ, Zoo Rd, Manik Nagar, Guwahati,
Assam 781006, India

Lat 26.155459°

Long 91.783578°

11/01/23 10:56 AM GMT +05:30

-

o L. ] ) 6Ps Map camera
Guwahati, Assam, India
Protech Park, Hengrabari Rd, Hengrabari,
Guwahati, Assam 781036, India
Lat 26.149927°

= e @ Long 91.803376°

300gles -« 11/01/23 11:26 AM GMT +05:30

\\—/fou ndation

¥ Guwahati, Assam, India
5QGR+2RF, Giri Path, Geetanagar, Guwahati,
Assam 781003, India
Lat 26.175278°
Long 91.790788°
11/01/23 10:23 AM GMT +05:30

13|Page




674

31

—> Location 12

—> Location 13

B3 6ps Map camera

§ Guwahati, Assam, India
Protech Park, Hengrabari Rd, Hengrabari,
Guwahati, Assam 781036, India
Lat 26.1499°
ol { Long 91.803436°
500gles <« il 11/01/23 11:49 AM GMT +05:30

—> Location 14

5 W 4RX2+XQW, Lichubagan, Hengrabari, Guwahati,

n

S Lbs

P

B GPS Map Camera

Guwahati, Assam, India

¥ Assam 781036, India
¥ Lat 26150512°
Long 91.801905°
"= 11/01/23 11:54 AM GMT +05:30

M

\\/foundation
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—> Location 15

e

’ \ .g&qGPS Map Camera
Guwahati, Assam, India
4R94+XV, Resham Nagar, Khanapara, Guwahati,
Assam 781028, India
Lat 26:120189°

. i Long 91.807055°

as00gle & 11/01/23 12:56 PM GMT +05:30

—> Location 16

m GPS Map Camera

V8 Guwahati, Assam, India
#% 26, Seuj Nagar, Jaya Nagar, Beltola Tiniali,
"4 - | Guwahati, Assam 781028, India
" M Lat 26120622°
j Long 91.803524°
| 0 PM GMT +05:30
% S .C el

e

ﬂ GPS Map Camera

* Guwahati, Assam, India
P 26, Seuj Nagar, Jaya Nagar, Beltola Tiniali,
» ' Guwahati, Assam 781028, India

B Lat 26.120622°
8 Long 91.803524°

]
11/01/23 01:20 PM GMT +05:30

e N

\\—/fou ndation

m GPS Map Camera

Assam, India
4RC4+8HX, Tripura Rd, Resham Nagar,
Khanapara, Guwahati, Assam 781038, India
Lat 26.120624°
Long 91.806619°
11/01/23 01:03 PM GMT +05:30

15|Page




676

33

—Location 18

ﬂ GPS Map Camera |
Guwahati, Assam, India

Chandan Nagar Chariali, House No 25, near Chariali,

Garukuchi Path, Beltola Tiniali, Guwahati, Assam 781028, India
Lat 26.128894°

Long 91.801068°

11/01/23 01:39 PM GMT +05:30

KBl 6ps Map camera

Guwahati, Assam, India
4R33+6J7, Pillingkata Rd, Bakarapara, Guwahati,
Assam 781022, India
Lat 26.103067°
.\ Long 91.803908°
- 11/01/23 02:14 PM GMT +05:30

\\—/fou ndation

Guwahati, Assam, India

4QV8+C92, Kahilipara, Guwahati, Assam 781019, India
Lat 26.143456°

Long 91.766092°

11/01/23 03:47 PM GMT +05:30
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= Location 21

—> Location 22

A

Guwahati, Assam, India

4MXP+W9P, Anirban path, Nambari Railway Officers
Colony, Maligaon, Guwahati, Assam 781011, India
Lat 26.149894°

Long 91.685848°

12/01/23 01:44 PM GMT +05:30

j = ” e e ﬁ GPS Map Camera
Guwahati, Assam, India
" 49/A, Maligaon, Guwahati, Assam 781011, India
Lat 26.151079°
Long 91.702567°
12/01/23 02:25 PM GMT +05:30

KB 6Ps Map camera 8

tHE ELECTRONIC
W

ENESS & COLLE

\\—/fou ndation

17|Page




678

35

—>Location 24

Guwahatl Assam India

10, RKC ROAD, Bharalumukh, Guwahati, Assam
781001, India

Lat 26.171174°

Long 91.731227°

12/01/23 03:53 PM GMT +05:30

WASTE
II.EEC‘"ON ORf!

- 2 - N
¥ > F'—‘ rHE ELEC
%ﬂwm& wasY Npa EH&—! > AWARENESS

Guwahati, Assam, India
5PGM+38V, Bharalumukh, Guwahati, Assam
7810089, India

Lat 26.175147°

Long 91.733254°

12/01/23 04:16 PM GMT +05:30

“";
; li
f & eps Map camera L
Guwahati, Assam, India
S5PCR+WF8, KC Rd, Chatribari, Guwahati, Assam
781001, India
Lat 26.172136°

Long 91.74129°
12/01/23 04:56 PM GMT +05:30

@M

foundation
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—>Location 27

& 6ps Map camera

Guwahati, Assam, India

27b, MA Path, Rehabari, Guwahati, Assam
*| 781008, India
i Lat 26.172594°
fg Long 91.749263°
»

12/01/23 05:18 PM GMT +05:30

—=>Location 28

U}"o undation

i

ﬁ GPS Map Camera

g Guwahati, Assam, India
32, Madhavdevpur Rd, Ulubari, Guwahati, Assam
! 3

781008, India
Lat 26.170396°
~ . Long 91.750904°
_' 12/01/23 05:41 PM GMT +05:30

7 2 .

e |
3 o5 1o camers

Guwahati, Assam, India

5QMV+RXG, New Guwahati, Jyoti Nagar, Bamunimaidan,
Guwahati, Assam 781021, India

Lat 26.184884°

Long 91.79511°

12/01/23 10:39 AM GMT +05:30
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—> Location 30

Guwahati, Assam, India

ETB Holise, 191, Maniram Dewan Road, GNB Rd, Above'Z 109,
Krishna Nagar, Chandmari, Guwahati, Assam 781003, India
Lat 26.184073°

Long 91.769269°

12/01/23 11:32 AM GMT +05:30

= Location 31

- — P
Guwahati, Assam, India
¢ Ward No.12, House, 128, Maniram Dewan Rd, opposite PWD Office, near
Assam Tribune, Nizarpar, Krishna Nagar, Chandmari, Guwahati, Assam
781003, India
Lat 26.184618°
Long 91.767947°
12/01/23 12:05 PM GMT +

| g
Guwahati, Assam, India
Flat C4, Jia Bhorolli Apartment, Chandmari Navagiri Rd,
Krishna Nagar, Chandmari, Guwahati, Assam 781003, India
Lat 26.184223°

Long 91.7731°
12/01/23 12:24 PM GMT +05:30

20| Page
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—>Location 33

Guwahati, Assam, India

5QJF+HR4, By Lane Number 1, Sarania Hills, Guwahati, Assam
781003, India

Lat 26.181392°

Long 91.774866°

12/01/23 12:42 PM GMT +05:30

—>Location 34

2 ll
I

Guwahati, Assam, India

6, Fatick Chandra Rd, Latasil, Uzan Bazar, Guwahati, Assam
781001, India

Lat 26.190719°

Long 91.753444° —
12/01/23 02:21 PM GMT +05:30

B Guwahati, Assam, India
Bk Kakoti near SBI House no. 17, South Sarania, Ulubari,
Guwahati, Assam 781007, India
Lat 26.17241°

Long 91.756597°
12/01/23 02:57 PM GMT +05:30

7=

21|Page

\\—/fou ndation




6382

39

—> Location 36

Guwahati, Assam, India
10, Basisthapur Bylane No. 4, Basisthpur, Guwahati, Assam
§ 781028, India
Lat 26.131659°
" Long 91.790518°
12/01/23 03:54 PM GMT +05:30

Location 37

=

8 Lat 26.133862°
Long 91.821568°
12/01/23 04:27 PM GMT +05:30

i ;
Guwahati, Assam, India
5RG3+527, Uttar Pub Geetanagar Path, Guwahati, Assam
781020, India

| Lat 26175314°

Long 91.802642°
13/01/23 01:42 PM GMT +05:30

22| Page

\\—/fou ndation




683

40

=

Location 39

+
a K 6Ps Map camera

Guwahati, Assam, India

Eureka Towers, Chandmari Flyover, Krishna Nagar, Chandmari,

Guwahati, Assam 781004, India

Lat 26.185059°

Long 91.775346°

19/01/23 11:59 AM GMT +05:30
. .

P
4] GPS Map Camera

Guwahati, Assam, India
5QPH+5P2, Milanpur Rd, West Jyotinagar, Bamunimaidan,
Guwahati, Assam 781004, India
Lat 26.185494°
8 Long 91.779087°
§ 19/01/23 12:50 PM GMT +05:30
RN Sy

\\/foundation

e |
s I oPs map camera |,

Guwahati, Assam, India

4RJW+C6G, Rajpath, Batahguli, Guwahati, Assam 781037,
India

Lat 26130536°

Long 91.84594°

19/01/23 10:53 AM GMT +05:30
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—> Location 42

ﬁ GPS Map Camera

¢ 8, Nilomani Phukan Path, Sree Nagar, Guwahati, Assam
£ 781006, India

“Z

#4 Lat 26.159753°
g ¥ Long 91.780448°
, ¥ 7 19/01/23 01:34 PM GMT +05:30

3 GPS Map C:
x 0 — g

L
W Guwahati, Assam, India
32, GMC Hostel Rd, Ananda Nagar, Christian Basti, Guwahati,
‘ Assam 781005, India
! Lat 26157341°
/8 Long 91.775047°
19/01/23 03:12 PM GMT +05:30

THE ]

‘ — ’ e = a GPS Map Camera

Guwahati, Assam, India
5QJ2+895, near hotel hornbill, Paltan Bazaar, Guwahati,
Assam 781001, India
Lat 26.180635°
y Long 91.750988°
o 19/01/23 04:25 PM GMT +05:30

\\—/fou ndation
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3. Collection of E-waste from Educational Institutions

—> Maria Public School

. Bl Ps vap Camers &

Guwahati, Assam, India
5RJP4+QPJ, near guwahat, Birkuchi, Narengi Tinali, Guwahati,
Assam 781026, India
 Lat 26181668°
Long 91.836902°
20/01/23 11:11 AM GMT +05:30

Guwabhati, Assam, India

37, near Vardhan Store, Santipur, Guwahati, Assam 781009,

India

Lat 26167772°

Long 91.729477° ’

20/01/23 12:13 PM GMT +05:30 ¥ -
——m— <

I)"‘- A __g

Guwahati, Assam, India

5P8Q+4G6, MB Rd, Bishnupur, Fatasil, Fatasil Ambari,
Guwahati, Assam 781001, India

Lat 26165414°

Long 91738214°

20/01/23

[ 0P Map Camer

Guwahati, Assam, India

5QP2+X29, GNB Rd, Dighalipukhuri, Guwahati, Assam 781001,
India

Lat 26.1873°

Long 91.750284°

20/01/23 01:31 PM GMT +05:30

8 Assam 781026, India
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Guwahatl Assam, India
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20/01/23 11:14 AM GMT +05:30
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Guwahati, Assam, India
5P8Q+4G6, MB Rd, Bishnupur, Fatasi, Fatasil Ambari,
Guwahati, Assam 781001, India

Long 91.738244°
20/01/23 12:54 PM GMT +05:30

Guwahati, Assam, India
5QP2+X29, GNB Rd, Dighalipukhuri, Guwahati, Assam 781001,
India
Lat 26187223°
Long 91.760273°
1 20/01/23 01:35 PM GMT +05:30
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—> Faculty Senior Secondary School

5QGQ+9XR, Geetanagar, Guwahati, Assam 781003, India
Lat 26176257°

Long 91790738°

20/01/23 02:27 PM GMT +05:30

Guwahati, Assam, India
4P39+Q77, Durga lane, GARCHUK, Guwahati, Assam 781035,
India
L 04184°
Long 91.717842°
0/01/23 04:07 PM GMT +05:30

India

Lat 26172853°

Long 91.789896°

30/01/23 09:58 AM GMT +05:30

Guwahati, Assam, India

5QJG+F87, Guwahati, Assam 781003, India
Lat 26181068°

Long 91.7756932°

30/01/23 12:31 PM GMT +05:30

Soogle

l 5QGQ+9XR, Geetanagar, Guwahati, Assam 781003, India

§ 30/01/23 10:12 AM GMT +05:30
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Guwahati, Assam, India

Lat 26176252°
Long 91.790779°
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Guwahati, Assam, India

4P39+Q77, Durga lane, GARCHUK, Guwahati, Assam 781035,
India

Lat 26.104083°

Long 91.717908°

20/01/2: PM GMT +05:30

Guwahati, Assam, India

3, Mother Teresa Rd, Narikalbari, Guwahati, Assam 781024,
India

Lat 26172913°

Long 91.789973°

Guwahati; Assam, India

5QJG+F87, Guwahati, Assam 781003, India
Lat 26.181094°

Long 91.775944°

30/01/23 12:34 PM GMT +05:30
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—>R.G Baruah College

EWeste Detox Diive.
BARTHFUL 2

* Guwabhati, Assam, India
5P7P+HH3, Fatasil, Fatasil Ambari, Guwahati, Assam 781009,
India
Lat 26.163517°
<& Long 91737038°

Guwahati, Assam, India
5P7P+HH3, Fatasil, Fatasil Ambari, Guwahati, Assam 78’

30/01/23 01:25 PM GMT +05:30
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Guwahati, Assam, India

5PM2+WJM, Tiling gaon, Guwahati, Assam 781031, India
Lat 26.184574°

Long 91.701612°

380/01/23 02:46 PM GMT +05:30

— |IT Guwahati

S5MWR+H88, Rd Across View Point, IIT Guwahati, Namati Jalah,
B Assam 781039, India

Lat 26.196259°

Long 91.690362°

30/01/23 04:18 PM GMT +05:30
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= Maria Elementary School

H Guwahati, Assam, India
|| 5QFM+2P2, Hatigarh, Ambikagirinagar, Guwahati, Assam
| 781024, India

Lat 26.172365°

Long 91.783965°

12/01/23 10:11 AM GMT +05:30
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4. Total Collection of E-waste = 3000 kgs

10" and 11" January, 2023
Locations- 21

Total- 340 Kg

=) 12" January, 2023
Locations- 19

Total- 700 Kg

—=>13" January, 2023
Locations — 3

Total- 320 Kg

19" and 20" January, 2023
Locations- 15

Total-820 Kg

—»30" January, 2023
Location- 5

Total- 750 Kg

—» 31% January, 2023
Location- 1

Total- 70 Kg

29| Page
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CERTIFICATE

OF E-WASTE RECYCLING

This certificate is proudly presented to
Earthful Foundation

for the ethical collection and
channelization for recycling of
1360.00 kgs of E-waste.

This document certifies that all materials/equipment have been
chanelized for recycling under standards set down in the
E-waste (Management) Rules, 2016 and amendments thereafter.

~L) M

Chief Executive Officer

Certificate No.: 1901/22-23/01008
Date: 11-Feb-23

CPCB REGISTRATION NO.: B-29016(12)/(PRO)/18/WM-III Division

CERTIFICATE

OF E-WASTE RECYCLING

This certificate is proudly presented to
Earthful Foundation
for the ethical collection and
channelization for recycling of
1570.00 _kgs of E-waste.

This document certifies that all materials/equipment have been
chanelized for recycling under standards set down in the
E-waste (Management) Rules, 2016 and amendments thereafter.

~1) M

Chief Executive Officer

Certificate No.: 1901/22-23/01057
Date: 11-Feb-23

CPCB REGISTRATION NO.: B-29016(12)/(PRO)/18/WM-IIl Division

TN
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Conclusion

The E waste Detox drive has managed to create awareness and make a collection of generous
amount of E waste from the city dwellers. Despite a few minor obstacles, the response shown
to the project has been tremendous and very positive. This is indeed very good news for us as
it is testimonial to the fact that people are becoming more aware, and are willing to have a
healthier outlook towards waste. If provided with the means to reach more places and have a
better impact, projects like this can be a stepping stone to the behavioral change towards

waste management which is the need of the hour.

TN
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Media Coverage of the Drive-

Amar Asom, 6" January
2023
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Glorious 13™ Year

The Assam Post

Electronic Waste Collec-
tion & Awareness Drive

SATURDAY, GURAHATI
AL

More than 2 tonnes of e-waste o BSF Cacha: Mizotam Fronsier

seize drugs worth T84 crin 202

7" January 2023, State
7" January 2023, The Chronicle

Articles —=>

e http://www.easternchronicle.net/page-view?date=07-01-
2023&page no=3&edition id=3

e https://nenow.in/guwahati/assam-earthful-foundation-initiate-e-waste-collection-
awareness-drive-in-guwahati.html
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Our Partners
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Recycling Partner

Hulladek

Hungry for Waste

Supporting Partner

ey
N 4

nehra

Media Partner

Pushing Northeast 24X7

Outreach Partner

Digital Partner

The
Assam

Tribune

NEWS

Radio Partner

"Radio

P-SHUP )
_04'3FM 4
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APPENDIX 1: Posters for Awareness among masses
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Appendix 2: Distribution of Posters and Creating Awareness in different Apartments
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Annexure - C

~——  Pollution Control Board, Assam

B e (Department of Environment & Forests, Government of Assam)
S 4 kingremiy it m LiFE
il e
> i A \/ !Elfestyle for
NEHA (ST BRI I W16 SATGCa sier) nvironment

NABL Accredited Testing Laboratory : Certificate No. TC-11384

No. WBfT-218.’19-201PaW Dated Guwahati, the 06" May, 2024
To, 9 0

Sri Anand Kumar

Director & DH, WM-III Division

Central Pollution Control Board,

“Parivesh Bhawan”,

East Arjun Nagar, Shahdara,

Delhi - 110032

Email: wm3.cpcb@gov.in, ewaste2.cpcb@gov.in, mpuri.cpcb@nic.in

Sub:  Submission of Report/ATR with respect to Hon'ble NGT orders in Execution
Application No 04/2024 filed in the matter of OA No. 512/2019 -reg.

Ref: CPCB’s Email dated 02.05.2024.
Sir,

In inviting reference to the subject and email cited at reference above, please find enclosed
herewith a Report/ATR for Execution Application No 04/2024 filed in the matter of OA No. 512/2019

before the Hon'ble NGT P.B- New Delhi pertaining to Enforcement of E-Waste Management Rules
in the state of Assam.

In this regard it is to bring to your notice that necessary steps have been initiated by the
Board in compliance to the aforementioned orders of Hon’ble NGT and updated Action Taken
Report (ATR) shall be submitted accordingly.

This is for favour of your information and necessary action.
Thanking You,
Yours faithfully,

Enc;: As stated

(Shantanu Kr. Dutta)

Member Secretary
)

Memo No. WB/T -218/19-20/Part-|/55-Al’3_gA_(/ Dated Guwabhati, the 06" May, 2024
Copy to:
1. All Regional Heads ROs/RLOs, PCBA for information and requested to submit updated
ATRs on the above matter at the earliest.
2. P.A. tothe Chairman, PCBA for kind appraisal of the Hon’ble Chairman.

™

Member Secretary

Head Office: Bamunimaidam, Guwahati - 781021, Assam: India.

Phone: 0361-2652774 & 2550258; Website: www.pchbassam.org; E-mail: membersecretary@pchassam.org

Regional Offices at: Dibrugarh, Golaghat, Sivasagar, Tezpur, Guwahati, Kamrup, Bongaigaon, Nagaon & Silchar
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Format for submission of report by SPCBs/PCCs

SPCB: Pollution Control Board , Assam
Part I: Action Plan for Enforcement of E-Waste Rules in the Country
(Time period: October 2023 to March 31, 2024)

S.N Challenges/A| Stakeholder Action Status of implementation
o. ctivities responsible
for
implementati
on
Inventorizatio SPCBs/PCCs SPCBs /PCCs to The Pollution Control Board
n of e-waste complete this Assam  has  been  undertaking
generation activity within one | inventorisation of E-waste Generation
year. from specific sources such as Bulk
consumers including PSUs, Industries,
Educational Institutions,  financial

institutions etc. as well as E-waste
received/collected by the authorized
dismantler operating in the state.
Accordingly Board had submitted the
annual report pertaining to E-Waste
generated, collected and channelized to
recyclers to CPCB on 06.11.23.
Necessary steps shall be initiated
for complete inventorisation of E-waste,
however a guidance document may
perhaps be published/ issued to lay
down procedures to prepare a complete
inventory of E-waste generation.

Identification CPCB, This is a The Boards have initiated
of Producers | Custom continuous necessary steps for Identification of
who have not | department activity for which Producers who have not registered at E-
registered at| , Ministry of support of waste EPR Portal accordingly, Public
E-waste EPR | commerce SPCBs/PCCs/Cu Notices and advertisements in local
Portal and stom department/ newspapers have been issued directing
Ministry of Ministry of all entities including producers of EEEs
electronics Commerce, under the purview of EWM Rules to
& Ministry of register in the EPR Portal.
telecommu Electronics and Further, the Board’'s Regional
nication telecommunicatio offices have been undertaking the
n is required. process of identification of any such
entities.

Verification of | SPCBs/PCCs/| This is a continuous The Board has accorded CTE to one
facilities of | CPCB activity. All thel (1) Recycler in the state which is not yet
recyclers for registered recyclers| commissioned, verification shall be

their will be verified per done once it is commissioned.
infrastructure year. There in one (1) E-Waste
and records Refurbishing unit in the state which has

been  granted CTE/CTO. The
refurbishing unit has been verified for
their production capacity, etc. Details
have already been forwarded to CPCB.

Checking of | SPCBs/PCCs/| SPCBs/PCCs in Action has been initiated for
informal District coordination with identification of trading, dismantling,

trading, Administration | District Administration| and recycling of waste in the state. In
dismantling, has to carry out this regard instructions have been
and recycling quarterly drive for issued to the Regional offices to carry

of waste checking of this out such drives. Accordingly drives have
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activity.

been carried out.

In addition to the above, Board has
initiated  correspondence with the
District authorities ,specifically with
ULBs of major urban centres to carry
out necessary steps in accordance with
EWM Rules with an objective to check

informal trading, dismantling, and
recycling of waste
Facilitate SPCBs/PCCs/| State Government | The Board has recently initiated
collection and | District to formulate | correspondence with Guwabhati
disposal of e- | Administration | mechanism for | Municipal Corporation to initiate
waste / collection and for | necessary steps in accordance with
CPCB incentivizing Schedule-V of the E-Waste
setting up of | (Management) Rules, 2022 and
recycling facilities. facilitate  deposition  centers  for
collection of E-waste pertaining to
orphan products, at strategic locations
within the city as well as setting up of
segregation and storage facilities at the
proposed Material recovery facilities for
subsequent channelization to registered
Recycling or Refurbishing facilities.
Further Correspondence with the State
Govt. in this regard shall be initiated.
Governance SPCBs/PCCs/| Monitoring to be | Monitoring programs including drives
frame District ensured at | against lllegal trading/dismantling has
work for | Administration | city/district and | been initiated. Bulk consumers have
monitoring / state levels for | been directed to channelize their E-
compliance CPCB which nodal | waste to registered Recyclers or
officers (state | Refurbishers. Regional offices of the
environmental Board have been instructed to
secretary, district coordinate with district administration
collector, CMD/ | and ULBs to intensify such monitoring
Commissioners) to | activities.
be designated. However, regarding designation of
Nodal officers at the State and District
levels, necessary correspondence shall
be initiated.
Capacity SPCBs/PCCs/| Special workshops to | Workshops and seminars have been
building at District educate functionaries | heal with various NGOs, Educational
district/State/ | Administration| in government / institutions etc.
CPCB /CPCB NGOs be run over one| Further, Capacity Building Programs
level Year. shall be intensified.
IEC plan be| SPCBs/PCCs/| State Government | Board has been undertaking |EC
firmed up District to firm up IEC plan | Activities through workshops, Social

and executed

Administration
/CPCB

for educating
public at large
about the system of
collection,

incentive structure
and facilities for
recycling.

The IEC Plan to be
executed over one

year.

media campaigns, Advertisements etc.
Further, a comprehensive |IEC Plan
may perhaps be devised by CPCB for
execution by the SPCBs.
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Strengthen SPCBs/PCCs/| Quarterly review of
system of District violations and
enforcement Administration | enforcement actions

/ at city/district/state

Necessary steps  shall be
undertaken to strengthen the system of
enforcement mechanism. Necessary
correspondence  with the District

CPCB level and quarterly | authorities have been initiated. Further,
reports to be filed | follow-up action shall be undertaken.
with CPCB.
Part ll: Compliance to Hon’ble NGT order dated 15.01.2021
S.No. Direction given Status of implementation
1 All the State PCBs/PCCs need to identify the (To be provided by all SPCBs/PCCs including DPCC &
hotspots by constant vigil and to coordinate UPPCB)
with the District Administration at local levels to
prevent damage to the environment and public Pollution control Board, Assam has
health and meaningful enforcement of rule of | been coordinating with the District
law. The E-waste needs to be shifted to the | Administration especially the ULBs of
nearest TSDFs for safe disposal. Dismantlers major urban centres at the level of its
and recyclers may be located in the conforming | regional offices for setting up E-waste
areas and provided with proper infrastructure | deposition centers in order to check
feiEilitiss. E-Waste from entering into
informal/unorganized waste streams.
The Board has recently initiated
correspondence with Guwahati Municipal
Corporation to initiate necessary steps in
accordance with Schedule-V of the
E-Waste (Management) Rules, 2022 in
the city of Guwahati in order to prevent
damage to the environment and public
health by creating necessaryi
infrastructure for channelization
of E-waste, mixed with MSW or
that pertains to orphan products to|
Registered recyclers or refurbishers.
Steps shall be taken for intensifying
coordination with District Administration in
order to ensure necessary compliances.
2 We also direct the acceptance of (To be provided by UPPCB only)
recommendations of the Oversight Committee
for the State of UP. We record statement of
learned counsel for the State PCB for TSDF at
Amroha will be functional by 01.03.2021. The
State PCB may ensure in setting up of TSDF
and its operationalization CPCB guidelines are
duly followed. The e-waste on the bank of River
Ramganga may be duly shifted in an
environmentally sound manner. Banks of river
Ramganga should be cleaned and no
deposition of e-waste/black powder observed.
3. DPCC may continue further efforts in (To be provided by DPCC only)

coordination with the concerned Authorities
including Delhi Police and East Delhi Municipal
Corporation. It is not enough for the DPCC to
be content by simply giving directions to other
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statutory authorities instead of coordinating
with them to ensure compliance. Dismantlers
and recyclers may be located in the conforming
areas and provided with proper infrastructure
facilities.

Part:lll: ATR on CPCB’s directions

S.No.

Direction dated

ATR

Directions dated 06.09.2022

ATR Submitted To CPCB Vide
Letter No.WB/T-218/19-20/350/3393
dated.13.02.2023
and
Letter No.WB/T-218/19-20/Part-
1/18/233¢ dated.01.01.2024 ( copies
enclosed)

Directions dated 30.01.2024

Directions dated 19.02.2024

ATR Submitted To CPCB Vide Letter
No. WB/T-218/19-20/Part-l/2720 dated
01.03.2024 (enclosed)
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——  Pollution Control Board, Assam
—_— (Department of Environment & Forests, Government of Assam) I-l F E

1
\‘;ﬁf; AN ch ﬁTIEGT ﬁﬁv \/ﬁ Lifestyle for

nEha (ST 5IFIRT I W AT o) Environmen
NABL Accredited Testing Laboratory : Certificate No. TC-11384

Ref: WB/T-218/19-20/Part-l/44___ Dated Guwahati, the 05" May, 2024
To 2bF

Sri Megha Nidhi Dahal, I.A.S.

The Commissioner,

Guwahati Municipal Corporation,
Ganesh Mandir, Guwahati — 7810086,
(Email: guwahaticom@gmail.com)

2

Sub: Steps to be undertaken for environmentally sound management of E-
waste in accordance with Hon’ble NGT order dated 12.03.2024 in the
matter of Execution Application No. 04/2024 in Original Application No.
512/2018-reg.

Ref: MoEF& CC, Govt. of India’s Notification vide G.S.R.801 (E) dated 2.11.2022
Dear Sir,

In inviting a reference to the subject and Notification under reference as cited above, |
would like to inform you that Hon'ble National Green Tribunal in the order dated 12.03.2024 in
the matter of Execution Application No. 04/2024 in Original Application No. 512/2018, which
pertains to E-Waste management, has directed all SPCBs to identify the hotspots by constant
vigil and to coordinate with the District Administration at local levels to prevent damage to the
environment and public health and meaningful enforcement of rule of law. Further, it has been
directed that the E-waste needs to be shifted to the nearest TSDFs for safe disposal. It has
also been directed that dismantlers and recyclers maybe located in the conforming areas and
provided with proper infrastructure facilities.

In this regard it is to bring to your kind notice that the Ministry of Environment Forest

0%/ and Climate Change, Govt. of India has notified the E-Waste (Management) Rules, 2022 vide

G.S.R.801 (E) dated 2.11.2022, wherein the list of Authorities and corresponding duties have

been stipulated at Schedule-V of the said Rules. At Sl. No. 3 of the Schedule-V, the duties

and responsibilities of the ULBs have been mentioned which includes channelization of E-

waste, if found mixed with Municipal Solid Waste, to registered recyclers or refurbishers after

proper segregation. ULBs have also been entrusted with the responsibility to facilitate e-waste
collection, segregation and disposal systems.

In this regard, you are hereby requested to initiate necessary steps in accordance with
Schedule-V of the E-Waste (Management) Rules, 2022 (copy enclosed) and facilitate
deposition centres for collection of E-waste pertaining to orphan products, at strategic
locations within the city as well as setting up of segregation and storage facilities at the
proposed Material recovery facilities for subsequent channelization to registered Recycling or
Refurbishing facilities. It may be mentioned that the Board has granted consent to one E-
Waste dismantling facility as well as a refurbisher of E-waste. Another Recycling Facility is in
the process of establishment. The E-waste thus collected and segregated may be channelized
to these facilities or any other registered facility located within the country depending upon the

Head Office : Bamunimaidam, Guwahati - 781021, ssam : India.
Phone : 0361-2652774 & 2550258; Website : www.pcbassam.org; E-mail : membersecretary@pcbassam.org
Regional Offices at : Dibrugarh, Golaghat, Sivasagar, Tezpur, Guwahati, Kamrup, Bongaigaon, Nagaon & Silchar.

capacity of the plants and status of compliances.
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In addition to the above, | would also like to request you to depute officials from the
Guwahati Municipal Corporation in order to conduct joint monitoring of Scrap yards and other
unorganised waste collection facilities periodically along with officials of the Board’s R,
office Guwabhati in order to check informal trading and dismantling of E-waste. ay
An early response from your end in this regard is highly solicited.

Thanking you,
Yours sincerely,

Enclosed: As stated.
p“']"nb
(Shantanu KF. Dutta)
Member Secretary
Memo No. WB/T-218/19-20/Part-l/44-A, Dated Guwahati, the 05" May, 2024
Copy to:
1) The Deputy Commissioner, Kamrup Metropolitan District, Guwahati-781036
2) The Regional Head, R.O Guwabhati for information; requested to initiate necessary
O/C follow-up in this matter and report compliance within 14 days.
3) P.Ato The Chairman, PCBA for kind appraisal of the Chairman.

J(\V
(Shantanu Kr. Dutta)

yMember Secretary

Environmen

Head Office : Bamunimaidam, Guwahati - 781021, Assam : India.
Phone : 0361-2652774 & 2550258; Website : www.pcbassam.org; E-mail : membersecretary@pcbassam.org

Regional Offices at : Dibrugarh, Golaghat, Sivasagar, Tezpur, Guwahati, Kamrup, Bongaigaon, Nagaon & Silchar.
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NGREE R, 4 (Department of Environment & Forests :: Government of Assam)
N\ Phone: 0361-2652774 & 2550258; Fax: 0361-2550259 -
@@@ Website: www.pcbassam.org L
"o WB/T-218/19-20/350. . 4 Dated Guwahati, the{3 i'%eb, 2023
To, =07

The Member Secretary,

Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032.

Sub:  Compliance report regarding implementation of Action plan for enforcement of E-Waste Rules — reg.

Ref:  CPCB’s Letter vide.B-29016/1/ (NGT)/22/WM-III Div. /4044 dated 06.09.2022.

Sir,
In inviting reference to the subject above, a point wise compliance report pertaining to the
implementation of Action plan for enforcement of E-Waste Rules is stated herein below:

I. PCB, Assam has initiated necessary action to establish a mechanism to address the issue of illegal/
informal processing of e-waste in the State of Assam. Accordingly, the Regional offices of the Board
have been carrying out frequent drives with an objective to check informal trading and dismantling of e-
waste and subsequently channelizing the E-waste to authorized agencies.

2. The Board has granted Authorization to one (1) dismantling unit in the state. The process of verification
of the facilities of dismantling and recycling regarding their compliance status with respect to guidelines
of CPCB has been done and reports have already been forwarded to CPCB. In this regard the details of
e-waste dismantled in the said facility is enclosed as Annexure.

3. As per E-Waste (Management) Rules, 2016 producers have to obtain EPR authorization from CPCB,

Therefore the details of each and every Producers selling Electrical and Electronic equipment in the
state is not readily available.. Moreover due to lack of adequate manpower the Pollution Control Board,
Assam is not able to complete Market Survey for identification of producers who have not obtained EPR
Authorization. Constitution of Task force and follow up action in this regard has been initiated. The
Board has initiated necessary programs in association with various Producers Responsibility
Organization (PROs) in order to ensure necessary compliances. However, random monitoring shall be
initiated for further compliance.

4. Action has been initiated for implementation of action plan pertaining to enforcement of E-Waste
Management Rules, 2016. The Bulk Consumers located in the State have been directed to channelize the
e-waste generated in the premises to authorized agencies only. E-waste Collection drives have been
undertaken to check illegal dismantling. The Board has initiated correspondence with state government
in this regard. _

5. A number of Awareness Programs have been undertaken in association with NGOs, PROs, recyclers etc.
as part of the IEC campaign for environmentally sound E-waste management.

An E-Waste detox drive has been conducted in the capital city of Guwahati in collaboration with local
NGOs from 4.01.2023 to 12.01.2023 in order to generate awareness among the residents of the city regarding
E-waste and also to enable channelization of e-waste to authorized agencies. A Workshop was also organized
in collaboration with Hulladek Recycling private limited on 1.12.2022 with an objective to sensitize various
stakeholders including PSUs, educational Institutions, and government agencies regarding E-waste
Management. Multiple media campaigns in this regard have also been initiated.

The Board has initiated necessary action for effective implementation of the E-Waste Management
Rules, 2016 as amended till date; the compliance status shall be forwarded to CPCB periodically.

This is for favour of your kind information.
Thanking you,
Yours sincerely,
fin

(Shantanu Kr. Dutta)
JMember Secretary
g
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Memo No.WB/T-218/19-20/%5p -A, Dated Guwahati, the 7,4 Feb, 2023
Copy to:
l. P.A.to the Chairman, PCBA — for kind appraisal of the Hon’ble Chairman.
Mg

(Shantanu Kr."Dutta)
3Member Secretary
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